Original Application No. 324 g¢ 1999

Jabalpur, this the Jrd day of July, 2003,

Hon'ble mr, 0.C. Varma, Vicg Chairman, (Judicial)
Hon'ble mr, Anand Kumapr Bhatt, Administratjyg Member

Kedarnath Shukls. S/o0 Latg Kisan Pragag Shukla,
aged 71 years, retirgd Ch. Cataring Inspector,
South Eagtern Railuay, Prasently resident near
F.C.I. Gudaun, Mugeli Road, Bilaspur (mp) APRL ICA}

1. Union of India represented through the

Genera] Manager, South tastern Railyay,
Garden Reach, Calcutta-43,

2. Divisiona} Railuay Manager, Sguth tastern
ailway, Khurda Road, (Orissa).

3. Senior Divisioﬁal Personnel Officer,
South Eastgrn Railuay, Khurda, Rgad.
(Orissa) RESPONDENTS

(By Advocatg - Mr. S.p, Sinha)

retaingd Railuay quarter Prom 1.1.1986 tg 30.10.1987
i.e. for 27 months. However, aftgr retirement hig
enmplimentary Passes have been withheld for the last

11 yearg which is not Justified,
3. Heard the learned Counsel and psrused tbephﬁdhgs.

4, The actua] unauthoriged gﬁfention by the

applicant yag Prom_31.1,1981 to 30.10.1987, as the
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January 1981 and therefore, he retained the railuay
quarter in thg Pre-retirement periog Prom 31.1.1981 to

31.12.85 and thus the total unauthorised,ﬂetantion,uas

for 6 years 9 mont hs,

5. The learned counssl for the applicant has draun
our attention to the Judgment given by the Mumbai Bench

of the Tribunal in the casgse of S.R.Shetty vs. Union of

Indie and others, 1993(3) (CAT)SLI 541 in which it hag

been decided that Por unauthoriged occupation of
quarter after retirement the complimentary passes
cannot be withheld. The said judgment hés been based
On the basis of Full Bench decision of this Tribunal

in the case of Uazir Chand Vs. Union of India & ors,

1991(1)AT] 60. The learned counsel has also submitted
that even nou ths complimentary passes have not been

released to the applicant.

6. In vieu of the Jjudgment of the Full Bench of the

Tribunal in the case of Wazir Chand (supra), this 0A

is allowed and the respondents are directed to releass
to the applicant the complimentary passes Prom the
calendar ysar 2003 Onwards. No costs.
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(Anand Kumar Bhatt) '(U.C. Verma)
Administrative Member Vice Chairman (3J)
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